Name of the corporate debtor:

1

Sl. No.

QRT Labs Privae Limited;

Annexure -7

Date of commencement of CIRP: 24/02/2022;

List of operational creditors (Government dues)(Amount in%)

List of creditors as on: 17/03/2022

Details of Claimant Details of claim received Details of claim admitted A
\|\|J l\\J mou
xm_a Amé nt of
Amou |Amoun et any Amount
Amoun g | unt
Ident nt t |Wheth mutua| Amount of of claim
tof |Natur share| of :
Governm |ificat| Date of Amount cover | covere | errelat I dues,| claimnot under Remarks, if any
Department ipt claimed claim | eof | qpyl dby | ed in fcontll ¢ | admitted |verificat
ent | lon | recelp o admitt | claim v v CoC, |ngen .
No. = securi | guaran | party? f mayb ion
ty tee applic e set-
|l
off
able
Claims filed in incorrect
form, without any
supporting documents
Department evidencing such claims,
of Trade & . neither any 1D proof of
Delhi e
Taxes Goods & officer submitting the
Vyapar moo M 2| - |os032022 37,52,195.00 | - - - - |- | 375218500| - |claim was submitted, nor
Bhawan ,_,uﬂq“q.mmnm declaration duly required
I.P Bhawan, to be executed and signed
New Delhi before the notary public
was submitted. Hence
department has been
asked to submit claim in in
proper form with full
documentary evidences.

IP

201

<NOQ





{ "type": "Document", "isBackSide": false }

